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IN THE INCOME TAX APPELLATE TRIBUNAL, NAGPUR

(Through Virtual Court)

BEFORE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
AND
SHRI S.S. VISWANETHRA RAVI, JUDICIAL MEMBER

IR AT H. / ITA No.484/NAG/2016

Amravati Orthopedic Association,
Dr. C.N. Kulkarni Balaji Plot,
Amravati — 444605

PAN : AABTA7774Q
....... 3ot / Appellant

doI1H / V/s.

The CIT (Exemptions),
Pune

...... gcgdf / Respondent

Assessee by : Shri Mahavir Atal
Revenue by : Shri Vitthal Bhosale

'\lfIDFIT:I'I's" $r I / Date of Hearing : 09-11-2021
HIYUTT & dRi@ / Date of Pronouncement : 09-11-2021

3meer / ORDER

PER S.S. VISWANETHRA RAVI, JM :

This appeal by the assessee against the order dated 25-07-2016

passed by the Commissioner of Income Tax (Exemptions), Pune.

2.

The 1d. AR submits that this appeal become infructuous in view of

granting of registration u/s. 12AA of the Act in subsequent application.

Therefore, the appeal is dismissed as withdrawn.
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3. In the result, the appeal of assessee is dismissed as withdrawn.

Order pronounced in the open court on 09th November, 2021.

Sd/- Sd/-
(Inturi Rama Rao) (S.S. Viswanethra Ravi)
ACCOUNTANT MEMBER JUDICIAL MEMBER

qul / Pune; f&aTe / Dated : 09th November, 2021.
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